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b 	 IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAO BENCH H'tDERASAD. 
a 	 - 

O.A;Nt.1418 of 1993. 

Detween 	 Dated: 2.12.1993. 

,Smt. T.Vidyuatha- 	 ... 	 Applicant 
- 	 And 

1.. The Sr-. Superintendent of Post Officths, Department of Posts, 
- Nellore Division, Nellore. '- 

2. The Superintendent of Post Offices, Department of Posts, 
- 	Nellore Division, Nellore. u—' 

Respondents 

Counsel for the Applicant 	: Sri,' V.\Jenkatoswara Rao 
Counsel for the Respondents 	•: Sri. N.iJ.Raghava Reddy, Addl.CGSC 

CORAM: 
Hon'ble Mr. Gustice \i.Neeladri Rao, Vice Chatrrnan 

Hon'ble Nr; R.Ranga Rajan,, Administrative Member 

The Tribunal made the following order:- 

-- 	Notice before admission. Post on 24.1.1994. , 

Any appointmeritthat is goihg to be made will be 

subject to the result of t1he O.A. 

Daputy Registrar(Judl 

I 

Copy to:— 	 - 
1;: 	The 5r; Superintendent of PNOSt Offices, Department of Posts, 

Nellore Division4  Nellore. 

The Superintendent of Post Offices, Department of Posts, 
Nellore Division, Nellore. 	 - 

One copy to Sri. \i.Uenkateswara Rao, advocate, CAT, Hyd. 

One copy to S±'i. N.U.Raghav.a Reddy., Addi. CGSC, CAT,' Hyd. 

One spare copy. 	 - 
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TED BY 	 CO?'ARED BY 

CHECKED BY 	 APPROVED BY 

IN THE c TRL ADVIINISTRATIVETRIrnJNa 
H)MER11B7fl BENCH HYDERABAD N, 

'a--.  

THE I-ION'BLE MR.JUSTICE V.NEELADPJ RAO 
VICECHfrJRMAN 

TEE HON' BLJ MR.&.çGORTHI 	:NENEER(A) 

AND 

THE HON1BLE MR.T.GU1DRAsEIcwp REPDT  
\' MEI4BER(j) 

AND 

THE .HON'BLE M.R.RANGJJq SMEMBER(A) 
' 	 .. 

Dated:  

• 	 ORDER/JtNp, 

- 
O.74JJo. 

T . A . No 

Admitted and Interim thrections 
issued. 

A1led. 

Dispoed of with directions. 

DIL 'is'çed. 

Dismissd as withdrawn. 

Djsmisse\ for default. 	
• 	u') Rejecte/orderea 

No order s to costs. 
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